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ATTENDENCE-CUM-ORDER SHEE"I OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI.IY LAW TRIBUNAL ON I5.11,2017

NAME OF THE PARTIES: M/s. Elegant Industries Pvt. Ltd. & Ors
v/s.

Shishir B. Nevatia & Anr.

SECTION OF THE COMPANIES ACT: 284(4) of the Companies Act 1956
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The Learned Representative of the Petitioner is present.

The wife of Mr. Shishir Nevatia is present in person.
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3. In both these cases an adjournment is sought on behalf of the Respondent

on the ground that one of the Director has to appear before the Honue

High Court.

4. On hearing both the sides and since the matter is pending since long now

the matter is adjourned to 12.12.20U.
5. It is intimated to the adjournment seeker not to seek further adjournment

present on the next date of hearing.and to be
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BhaskaraPJntula
Member (Judicial)
15.11.2017.

M.K. Shrawat
Member (Judicial)


